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| TEM No. MM+ 1 Court No. 1 SECTI ON 11
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Crl.MP. No. 4126/2003 in Crl.MP. No. 3079/2003 in
Petition(s) for Special Leave to Appeal (Crl.) No. 1398/2003
(From the judgenent and order dated 21/03/2003 in MA 51/03
of the Designated Court for Bonb Bl ast Cases at G eater Bonbay)
STATE THR. CBI Petitioner (s)
VERSUS

MUSTAFA AHVED DOSSA Respondent (s)

(for vacating stay)

Date : 30/04/2003 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. S| NHA
HON BLE DR JUSTI CE AR LAKSHMANAN

For Petitioner (s)
M. P. Parneswaran, Adv. (NP)
For Respondent (s)/

Applicant(s) in M. P CJain, Sr. Adv.
Crl.MP. 4126/ 03 M. P.N Puri, Adv.

UPON bei ng nmentioned by the counsel the Court nmade the foll ow ng
ORDER

List on 5th My, 2003 before the appropriate

(D. P. WALI A) (S. KRI SHNAN)
Court Master Court Master



